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website of Delhi District Court.
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DAI-2018A-0028
CBI/ACBI/New Delhi

120B IPC r/w Sec. 7, 8 & 12 of PC Act, 1988
Rajeev Chandhok & Ors.
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thq proceeding are conducted
per direction of
- 322/RG/DHC/2020




Complex, New Delhi is resumed.

-

(Arvind Kumar)
Spl. Judge (PC Act) CBI-10
Rouse Avenue Courts
New Delhi/01.10.2020




